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21.12.2018 (Circuit at Port Blair)(DB): e -

Ld. Counsel were heard and materiais on
record were perused.

2. Both the counsel agree that the proceedings
can be dropped with- a direction upon the
respondent  authorites  to  consider  the
representation of the applicant at page 50 of the
CPC in terms of the order passed in the O.A.

3. Let apgropriate orders be passed accordingly
within a period of 3'months from the date of receipt
of this order. Contempt proceeding is dropped.
Notice, if-any, issued, stands discharged. It goes
without saying that the applicant shall be at liberty s
to revive the contempt proceeding,in case the i

respondents fail to act on the representation. -
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